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[Englllhl 

Promotion to the Post of Principal in 
Kendriya Vidyalaya Sangatban 

1988. SHRI HARISH RAWAT ~ WHI 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to tate .: 

(a) whether teachers in Kendriya 
Vidyala)as Sangathan clas ified as "others' 
category" are not eligible to apply for the 
post of Principal even thoug~ they are 
academically fit for these post . 

(b) if so, the reasons therefor; and 

(c) whether the Sangathan has any 
proposal to make a provision for it this 
year? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION A D 
CULTURE IN TH M ' STR OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SA J): (a) to (c). 
Application for the post of Principal in 
Kendriya Vidyalayas to be filled up through 
direct recruitment, are invited through open 
advertisement. Those including the endriya 
Vidyalaya teachers fulfilling the minimum 
qualifications pre cribed for the po t of 
Principal are eligible to apply. 

[Tran.flatlon] 

U of Firewood In Con truction of 
oad esoltfng in Defor tatloo 

1989. SHRI VIRDm CHA E 
J IN: Will the Minister of E VI 0 -
MENT AND FORESTS be pleased to 
tate : 

(a) whether firewood used in the 
construction of metalled road. re ulting in 
deforestation ; 

(b) if so, whether Government propo e 
to develop and conserve the forest part;cu-
larly in desert areas to en!liure that firewood 
i not u ed in the construction of oad 
nd 

(c) the steps taken by Union Govern. 
ment in thi relard? 

THE MINISTER OF STATE IN TH 
MINISTRY OF E VIRONME T AND 
FORESTS (SHRI Z.R. A SARI): (a) ir 
wood is one of the fuel u d durin black 
topping of metalled road . 

(b) and (c). The Government have taken 
teps to reduce/eliminate the r quirement of 

firewood in mechani ed road con. truction 
where bitumen heaters with petroleum 
product based burner are being u d. The 
Central Government are encouraging alter-
native source of energy to replac fir wood , 
in order to con. rve the fore t re ources, 

[English] 

National Environment Authority 

] 990. S RI V. SOBHANAD S .. 
WARA RAO: Win the Minister of EN-
VIRO M NT AND FORESTS be plea ed 
to star 

(a) whether Government have taken 
decision to constitute a National nvi on-
ment Authority to effectiv ty implement the 
P ovi ions of Environment (Protection) Act, 
1986 ; 

(b) jf so, the details thereof; and 

(c) whether th existing organi ation 
like Central Pollution Co trol Board will be 
brought under the new aut ority? 

THE MINISTER 0 STATE IN TH 
MI ISTR OF NVI 0 ME T AND 

ORESTS (SHRI Z. . ANSARI): ( ) to 
(c). A propo al to et up an nvironment 
Protection Aut ority j under con ide ation 
of the Government. Detail 0 t e propo d 
authority are being worked out. 

eveJopm nt of Duckin 

(b) if 0, wh tb the 




